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(d) According to information furnished by
21 State Governments / UT Administrations
implementing the IEDC Scheme the number
of students benefited under the scheme at the
school level during the last three years is as
follows:

1990-91  1991-92 1992-93
28,000 32,351 36,376

(e) and (f) The IEDC Scheme, is presently
being implemented through the Department/
Directorate of Education of 24 State
Governments / UT Administrations. In Punjab,
the Directorate of Public Instruction (School)
is the implementing agency for this Scheme. In
addition, the Government of Punjab, through
its Social Welfare Department, is implementing
a scheme known as "Scholarships to the
physically handicapped persons”. Under this
scheme, scholarships are provided to physicalty
handicapped persons who are studying in
schools, colleges and universities.

Redesignation of Teachers in KVs

3304. SHRI RAGHAVII: Will the Minister
of HUMAN RESOURCE DEVELOPMENT
be pleased to state:

(a) whether a decision in principle has since
been arrived to the effect that Miscellaneous
categories of teachers of Kendriya Vidyalayas
would be redesignated as Trained Graduate
Teachers of say Physical Education, SUPW etc.
and would be eligible for promotion as PGTs
of different subjects if they possess Post
Graduate Degrees;

(b) if so, what are the details of the
proposal/decision; and

(c) whether it is being included in the
agenda item for the ensuing 38th meeting of
the Board of Governors?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (KUMARI SELJA): (a) No,
Sir.

(b) and (¢c) Do not arise.
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Engineering Colleges in Karnataka

3306. SHRI K. RAHMAN KHAN: Will
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) how many new Engineering, Medical
and other Professional Colleges have been
permitted to be started during 1993-94 and
1994-95 by the All India Council for Technical
Education;

(b) whether the AICTE has permitted four
new Engineering Colleges in Karnataka as per
the press report;

(¢) if so, the names and addresses of the
organisations which have been given
permission, therefor; and

(d) the amount which each organisation has
deposited and the extent of land they are having
and other infrastructure to qualify for the
permission?
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THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (KUMARI SELJA): (a) to
(d) The All India Council for Technical
Education (AICTE) has permitted 70 new
Engineering Colleges in the Country to be
started during 1993-94 and 1994-95 including
4 in Karnataka State. As per the information
available no Medical Colleges have been
approved for starting during this period by the
Medical Council of India. AICTE has accorded
permission to start the colleges to the following
4 organisations in Kamataka:—

(1) Nehru Smaraka Vidya Kendra Trust,
Bangalore
(ii) Bangalore Technical Foundation Trust,
Bangalore
(iii) ~ Sriman Niranjan Jagadguru Pancham Sri
Nijalingeshar Mahaswamigal Trust,
Belgaum
(iv) Amrith Education & Cultural Society,
Bangalore.

As per the information furnished by AICTE,
all the above orpanisations have sufficient
infrastructure in terms of finances and land to
be able to get the permission from the AICTE.
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Grants Given to Universities

3309. DR. BIPLAB DASGUPTA: Will
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) how much of the UGC grant has gone
to Delhi University and Jawaharlal Nehru
University year-wise over the last three years
on various heads; and

(b) how much of the same has gone to
Calcutta, Bombay and Madras Universities,

‘over the same period?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (KUMARI SELJA): (a) and
(b) The University of Delhi and Jawaharlal
Nehru University are Central Universities and
are fully funded by the University Grants
Commission whereas Calcutta, Bombay and
Madras Universities are State Universities,
UGC provides financial assistance to Calcltta,



